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BANGALORE SERVICE TAX- I  

 

….Respondent 

  

APPEARANCE: 

 

Shri Rajesh Chander Kumar, Advocate for the Appellant 

Shri P. Gopakumar,  Authorized Representative for the Respondent 

 

DATE OF HEARING:  03.09.2020          

DATE OF DECISION: 03.09.2020 

  The appeal is allowed. For order, see order of date in Service Tax 

Appeal No. 642 of 2011. 
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